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[Shri Vasudevan Nair]

Shri Kelappan, have gone there, made
enquiroes and issued public state-
ments alleging dereliction of duty by
the police. May I know whether Gov-
ernment have gone into that and
whether they propose to institute a
judicial inquiry about the role of the
police in this incident?

Shri Hathi: All that will Le looked
into.

Shri Vasudevan Nair: I am referring
to the charge against the police.

Shri P. H. Bheel (Dohad): It is re-
ported that the jatha was non-violent.
In that case, why did police resort to
firing and how can it be justified?

Mr, Speaker: That will be
into during the inquiry.

looked

12.10 hrs.

MOTION FOR ADJOURNMENT AND
CALLING ATTENTION TG MATTER
OF URGENT PUBLIC IMPORTANCE

MEETING BETWEEN SHEIKH ABDULLAH AND
CHINESE PRIME MINISTER— (contd)

Mr. Speaker: Shri Swaran Singh to
make a further statement on the re-
ported meeting between Sheikh Abdul-
lah and the Chinese Prime Minister,
Mr. Chou En-lai, in Algiers to which
his attention was called by Shri Hem
Barua on the 1s* April, 1965.
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The Minister of External Aflairs
(Shri Swaran Singh): Mr. Speaker.
Sir, on the 2nd April 1 had mads a
preliminary statement in reply to ine
Calling Attention Notice regarding
Sheikh Abdullah’s meeting with the
Prime Minister nf China, Mr. Cuau
En-lai, at Algiers. A further stale-
ment was promised by Government
today.

Government have since had a ftull
report from the Foreign Secretary.
The Foreign Secretary arrived in Al-
giers on the 27th March and left on
the morning of the 31st March after
attending the meeting of the Stand-
ing Committee of the Afro-Asian
Conference. Sheikh Abdullah had
also arrived in Algiers on the 2T7th
March, a few hours before the
Foreign Secretary’s arrival. From
the 27th to the 31st March, very little:
notice of Sheikh Abdullah’s visit was.
taken in the Algiers press and Radio.
It was, however, known that Sheikh
Abdullah, during this period, visited
some officials of the Algerian Govern-
ment.
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On his own request, Sheikh Abdul-
lah, accompanied by Mirza Afzal Beg,
called on the Foreign Secretary on
the morning of the 30th March, at
our “Ambassador’s residence. Our
Ambassador was also present for
part of the time. Sheikh Abdullah
spoke in his usual vein....

=it awmly (fear?) : 4 e FE
§arg frar %33 @, §4r 397 a8 «
fraT 1

Shri Swaran Singh: He also claim-
ed that he had not been saying any-
thing in the course of his vist which
he had not said in India, The Foreign
Secretary told Sheikh Abdullah that
his statements in London and Cairo,
as reported, indicated that while he
criticised India, he had not a word of
criticism for Pakistan and that there
was great resentment in India in
regard to his attitude and utterances
in foreign countries.

Sheikh Abdullah requested an
endorsement on his passport for
Pakistan. The Foreign Secretary

told him that this question had been
considered by Government and that
it was not felt necessary cr desirable
for him to visit Pakistan at the pre-
sent time and that, therefore, no such
endorsement should be given.

Sheikh Abdullah gave no indication
in his talk with the Foreign Secretary
of the persons he was going to meet.
He gave not the slightest hint that he
had any idea of meeting Premier
Chou En-lai. In fact, Premier Chou
En-lai did not arrive in Algiers until
some hours later on the 30th March.

According to our Embassy in
Al.giers, Sheikh Abdullah met Pre-
mier Chou En-lai on the evening of
31st March. We have no information
whether the meeting was at Sheikh
Abdullah’s initiative or Premier Chou
En-lai’s, although I notice from a
Press statement in Cairo that Sheikh

Chinese Premier (Adj.
. M. and C. A)
Abullah himself requested for the
interview.

There has been criticism that re-
ports had not been received from
Algiers from our Mission or from
the Foreign Secretary who was there.
The fact is that the Mission had kept
us informed about the arrival and
known activities of Sheikh Abdullan
in Algiers, regularly. Telegrams
were sent by our Embassy on 28th
March, 30th March and 1st April and
there have been subsequent tele-
grams since. Sheikh Abdullah met
Premier Chou En-lai in the evening
of 31st March. The Embassy came
to know of it on 1st April and sent a
cable the same day which was receiv-
ed here only on the afternoon of the
2nd April, after I had made the state-
ment in the House.

Shri Hari Vishnu Kamath (Hoshan-
gabad): What is the reason? Was
there any break-down of communi-
cation?

Shri Swaran Singh: The time of the
transit is known.

No cable was received from the
Foreign Secretary regarding the meet-
ing between Sheikh Abdullah and
Chou En-lai for the reason that this
meeting took place after his departure
from Algiers on the 31st March.

Sheikh Abdullah has, since leaving
India, visited Saudi Arabia, U.A.R,
UK., France and Algeria. The pat-
tern of his activities and utterances
abroad is well-known. We are satis-
fied that the countries visited by him
are friendly to wus and their
governments have not been influenced
by Sheikh Abdullah into taking a
position adverse to us. His meating
Premijer Chou En-lai and his accept-
ing an invitation to visit China is ex-
tremely objectionable. Sheikh Abdul-
lah’s seeking Chinese support in re-
gard to Kashmir which China has ir-
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vaded and parts of which it is iliegal-
1y occupying, amount, in the Govern-

ment’s view, to a highly prejucicial
act.

The Government have decided that
all endorsements on the passports of
Sheikh Abdullah and other members
of his party, other than those neces-
'sary for the purposes of Haj pilgrim-
age, will be cancelled forthwith. The
Ppassports themselves will be valid
only upto the 30th April, 1965 {o en-
able them to complete the Haj. We
are, as usual in such cases, informing
all the governments concerned of this
decision.

Shri Hem Barua (Gauhati) rose—

Mr. Speaker: Shri Madhu Limaye.
His name is on the top so far as the
adjournment motion is concerned. If
he wants to say anything, let him say
it

Shri Hem Barua: What about ihe
Calling Attention notice?

Mr. Speaker: If I admit the adjourn-
ment motion, then I will not allow the
questions on the Calling Attention
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S_hﬁ Ranga (Chittoor): What is the
text of the adjournment inotion that
‘has been given?

Mr. Speaker: I will take the first
one first. It reads:
“Po discuss Sheikh Abdullah’s

meeting with Chou En-lai in spite
ot Foreign Minister, Sardar Swaran
Singh's statement in Lok Sabha on
‘31st March, 1965 and the utter failure
.of the Government’s policy in grant-
ing the passport and permission 10
‘Sheikh Abdullah to visit foreign
countries.”
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The Minister of Commanications and

Parliamentary Affairs  (Sbri Satya
Narayan Sinha): We object to it.

Shri Ranga: Before you go to that
-stage, should we not discuss the ques-
tion whether it is. . ..

Mr, Speaker: No.
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Chinese Premier (Adj.
M. and C. A.)
Now, we shall take up the calling-
attention-notice, and Shri Hem Rarua
might put his question now.

Shri U. M. Trivedi (Mandsaur): On
a point of order. In the cuurse of his
statement, the hon. Minister has said
that the countries visited by Sheikh
Abdullah are countries friendly to
India. But can he make a statement
about the friendliness of a country
where at the air-port our repcrters
are caught by the neck and Cragged
out of the air-port? Can that coun-
try be called friendly? Will that not
be a proper point to raise here?

Mr. Speaker: It is for Government,
and not for me to give a decision up-
on.

An hon. Member: Where did it hap-
pen?

Shri U. M, Trivedi: In Cairo.

Mr. Speaker: Now, Shri Hern
Barua. Questions should be only for
clarifications, and they should be
small, short and precise.

Shri Hem Barua: The question can-
not be short; it will be slightly long
but then it will be a shooting one.

On the one hand, the Foreign
Minister of Pakistan says that Pakis-
tan is offering a passport to Sheikh
Abdullah for he is not an Indian
citizen but a Kashmiri Muslim; on
the other hand, quarters close to the
plebiscite front have said that Sheikh
Abdullah’s passport given to him by
the Indian Government permits him
to go to China and it needs no en-
dorsement; it permits him to visit all
the countries in the world except
Portugal.

In the context of this tangled mea-
sure of confusion and political betra-
yal, may I know (a) the reaction of
Government to the statement or
announcement made by the Foreign
Minister of Pakistan that Pakistan is
willing to give a passport to Sheikh
Abdullah to enable him to visit

st
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[Shri Hem Barua]

-China, and (b), whether it is a fact
that the Indian passport given to
Sheikh Abdullah is an omnibus one
-and permits him to visit China also,
and (c) whether our Government
have lodged any protest with the
Algerian Government for playing
host to Sheikh Abdullab, thereby
giving him an opportunity to indulge
in anti-Indian propaganda and at the
same time bearing the expenses as
for a State guest....

Mr. Speaker: There would be one
difficulty. I might just tell the hon.
Member about that. If the answer is
not precise, I shall not be able to
compel the hon. Minister to give a
precise answer, when the question is
so long, involved and long-winding.
If the hon. Minister answers only a
part of that, that alone would sacrifice.

Shri Hem Barua: No, I have only
put parts (a), (b) and (c¢) in my
question and the hon. Minister is
intelligent enough to answer all of
them; I know that.

. Shri Swaran Singh: We have seen
the statement of the Foreign Minis-
ter of Pakistan where he has said
that Pakistan would be prepared to
give a passport to Sheikh Abdullah.
It is for Sheikh Abdullah to decide
as to whether he wants to accept
Pakistani nationality and wants to
get a passport from them, and if he
does that, then he does something

Shri Hem Barua: May I point out...

order. The
allowed to

Mr. Speaker: Order,
hon. Minister might be
give his reply.

Shri Hem Barua: The Pakistan
Foreign Minister says that Sheikh
Abdullah is not an Indian national.

Shri Swaran Singh: The hon. Mem-
ber wanted to know our reaction, but
he is not prepared to listen to our
reaction.
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If he takes that step, then he takes
the consequences, and we know how
to deal with it.

The second question that we had
asked was this. The hon. Member
had talked of confusion and political
betrayal....

Shri Hem Barma: No, it was not
that. I said ‘quarters close to the
plebiscite front’.

Shri Swaran Singh: There may be
confusion in the mind of the hon,
Member, but there is no confusion on:
this side, I can assure him of that.

Shri Hem Barua: You are confused
totally; do not talk rot. (Interrup-
tions).

Mr. Speaker: Order, order; motives
should not be attributed. This is
to much....

Shri Hem Barua: You are confus-
ed; you are betraying the interests of
the country. Here is a group of
people who are betraying the inter-
ests of the country and who are say-
ing that there is confusion on our
side. ... (Interruptions).

Mr. Speaker: Order, order. Motives
should not be attributed. This is too:
much. This cannot be tolerated.

Shri Swaran Singh: I strongly ob-
ject to any such thing. Merely be-
cause he shouts, it does not mean....

Shri Hem Barua: I am very clear
in my mind, so far as Sheikh Abdul-
lah is concerned.

Shri Swaran Singh: I must make it
clear that we cannot listen to this
sort of thing. It is absolutely against
the spirit of any parliamentary sys-
tem.

Shri Hem Barua: When I talked of
confusion and political betrayal I was
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talking of betrayal by Sheikh Abdul-
lah. But here is a man who thinks
like this, and if he thinks that the
eap fits him, let him put it on....

Shri Harish Chandra Mathur
(Jalore): Can this go on in this
manner? The hon. Member is saying

‘Here is a man’ and all that. He has
only the right to say that Govern-
ment are confused; and Government
nave no right to tell him that his
question is confused. What is all this
about? It is for you to consider. No-
body will tolerate this kind of thing.

Shri Hem Barua: When I was re-
terring to confusion and political
betrayal, I was not referring to Gov-
srnment but to Sheikh Abdullah.
(Interruptions).

Mr. Speaker: Order order. Would
he not obey my orders? Let him
resume his seat....

Shri Harish Chandra Mathur: At
least, there should be respect for each
other.

Mr. Speaker: The hon. Member
should resume his seat. Would he
continue in this manner, flouting the
authority of the Chair?

I am asking him again and again
to listen patiently, but he is not doing
that; he is not prepared to listen at
all. He had put such a long ques-
tion. ...

Shri Hem Barua: I said that Sheikh
Abdullah was confused. Why should
the hon. Minister think that I had
sa‘d that he was confused?....

Mr, Speaker: Order, order. I can-
not allow things to go on in this
manner. He should listen paticutly.

Shri Hem Barua: I did not say that
the hon. Minister was confused. I
said that Sheikh Abdullah ‘was con-
fused.

Shri N. C. Chatterjee (Burdwan):
What Shri Hem Barua was suggest-
ing was that Sheikh Abdullah was

Chinese Premier (Adj.
M. and C.A)
guilty of political betrayal. But the
hon. Minister had misunderstood him.

Shri Hem Barua: After all, this is
the Indian Government.... (Inter-
ruption).

Mr. Speaker: Order, order.

The hon. Member must realise that
even if he had said that Sheikh
Abdullah was confused, and he had
referred to Sheikh Abdullah, still if
the hon. Minister says that if there is
any confusion then it is on the other
side, what objection should I take to
it? Is it not usually said here that
the one side is confused or the other
side? Is it something very extra-
ordinary which has been said just
now? Why should there be so much
of excitement at this moment on this
simple answer?

Shri N. C. Chatterjee: Both are
confused.

Mr. Speaker: Both are confused?
Then he is all right in what he says.

Shri Swaran Singh: This answers
part (a) of his question after the long
preamble.

In part (b) of his question, he-
wanted to know whether the pass-
port that had been issued to Sheikh
Abdullah was an omnibus one and
whether on that passport he had got
the facilities for travel to China. I
might say that that is incorrect, and
for the information of the hon. Mem-~
ber, I would refer him to the detail-
ed reply that I have given to a star-
red question today, wherein all these
facts are clearly stated, starred ques-
tion No. 742; there I have mentioned
the countries for which his passport
is endorsed; and the names of China
and Pakistan are not there; there is
no omnibus passport as has beem
mentioned by Shri Hem Barua.

Shri Hari Vishan Kamath: Did he,
in his application for a passport, ask
for an endorsement for China or not?
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Shri Swaran Singh: He never ; sareE #ifa
‘made any application and he never ¥ A w ﬁi ST 2 a

suggested at any stage either in writ-
ing or orally that he wanteq to go
to China,

Part (¢) of his question was whe-
‘ther we had protesteq to the Gov-
-ermment of Algeria. I would strong-
ly appeal to him and to other Mem-
bers of this House that our relations
with the Government of Algeria are
very friendly. There is no question
of protesting to  Algeria. The
Algerian Government has adopted a
correct attitude. And if I may say so,
all this publicity is given here only,
‘but in the Algerian press, very little
‘notice was taken of it. President
Ben Bella and the Foreign Minister
-of Algeria did not even grant him an
-audience. It is true that at some
'social function Sheikh Abdullah did
‘have some chat with President Ben
Bella but no interview even was
:granted by President Ben Bella or by
‘the Foreign Minister.

You must have seen, Mr. Speaker—
J am sure hon. Members must also
have seen—that the Algerian Am-
bassador to India made a very clear
stateiment that the Government of
.Algeria is not at all involved in what
‘Sheikh Abdullah has been saying. In
the face of all this, 1 would appeal to

hon. Members not to say things
which might even in the slightest
degree impair our friendly relations

‘with a country like Algeria,
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Shri S, M. Banerjee (Kanpur):
May I invite the attention of the hon.
Minister to a news item appearing
in the Hindustan Times to the effect
that during his stay there, Sheikh:
Abdullah himself is understood to
have rang up Shri Jha and met him.
He explained his statement and meet-
ing with the Chinese Premier, Chou:
En-lai. I would like to know whe-
ther it was in the knowledge of
Shri Jha, and whether Sheikh Ab-
dullah had made it abundantly clear
that he was going to meet Mr. Chow:
En-lai? If so, what steps were
taken by Shri Jha in advance, when:
he knew it, to persuade him not to
do so or tell him that he was doing
something which was no’ in the in—
terest of the country? 1 would like:
to have a clear answer.

Mr. Speaker: This reply have beem
given.

Shri S. M. Barerjee:
been answered.

This has not

Shri Swaran Singh: I made a clear
statement that no mention at all was:
made when Sheikh Abdullah met our
Foreign Secretary, Shri C. S. Jha,
that he was going to meet Mr. Chou
En-lai or that there was any like-
lihood of any such meeting.

Shri S. M. Bamerjee: Here the
news item says that he rang him
up . ..

Mr. Speaker:
al] that.

The Minister denies
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.Shri Daji (Indore): Though it is a
fact that after two or three days of
;anxiety expressed in the House, the
‘Government has been pressurised in-
‘tp an action which is more decisive
‘than its performance in the days
‘previous to that, I would like to
‘know (1) whether Government was
not aware of the fact that Shri Jha
would be leaving Algiers before the
.actual meeting between Sheikh
Abdullah and Mr. Chou En-lai, which
made it say that he would bring
first-hand  information about the
meeting; (2) whether when the entire
country and Parliament was waiting
for Shri Jha to arrive, he sojourned
at Vienna and Beirut, whether the
Government wag aware that he
would break journey at these places,
when the whole House and the coun-
try were waiting for information;
and (3) whether the Embassy knew
nothing of the visit, even after the
visit, and could send a cable only on
the 1st and not earlier.

Mr. Speaker: That is ‘what he said.

o T WAVET Tgan « fak srgardd
§ & o1 awar & Fr gg woET § Al
7g a<HIT & B A

Shri Daji: Why? That is what I

want to know.

Lastly, as the matter has agitated
the country, I request you to direct
him to lay the passport on the Table
of the House so that we can examine
it.

Shri Samnani (Jammu and Kash-
mir): Why not Sheikh Abdullah
himself?

Shri Swaran Singh: 1 do not ac-
cept that we have been pressurised
to make a clear statement. The only
thing we wanted to avoid—and 1
would repeat, we would avoid—is to
take action on the Basis of press
gtatements. The question of Shri
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Banerjee itself shows how difficult
and bad it is to take action on mere-
ly on the basis of a pres report.
Therefore, it was necessary for us to
have the clear facts before we took
a decision. That decision has been
taken. There is no question of pres-
surisation.
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As regards Shri Daji’s questions, he
asked whether Government was not
aware that Shri Jha was not in Al-
giers when the meeting took place.
We were not aware that he was not
present because we did not know
the time of the meeting between
Premier Chou En-lai and. . .

Shri Daji: The whole country ard
Parliament was kept waiting. Is this
how Parliament should be treated?

Shri Swaran Singh: It is a fact,
and I have mentioned this in the
‘main statement, that he did meet the
foreign office officials of the Govern-
ment of Algeria and he also met
Sheikh Abdullah. Even in retros-
pect, I can say it was necessary for
us to wait for Shri Jha’s return so
that we might place the entire facts
before the House.

As regards the second point he
made, about his sojourn, his pro-
gramme had already been finalised.
We must also remember that the air
services to Algiers are via Europe.
There are no direct flights, and if
he stopped over to take the plane,
there is no question of any sojourn.

Shri Daji: Let him not avoid ‘he
questions. You always insist on a
clear reply.

Shri Swaran Singh: I would like that
the hon. Member should not unneces-
sarily say things against service
people who have not got the right to
come here and defend themselves.
These are matters of detail.

The third question that has been

put is. . . .
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Shri Ranga: The second question
itself hag not been answered proper-
1y.

Shri Swaran Singh: . . . about the
meeting. I have said in the statement
that the fact of this mesting between
‘Mr. Chou En-lai and Sheikh Abdullah
did not appear in the Algerian press.
It was not even on the Algrian radio,
‘but somehow or other we have taken
.greater notice of this fact.
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Shri Swaran Singh: T have given
all the relevant facts about the issue
of the passport.

Shri Daji: On a point of protection.
My question has not been replied. You
always insist on a clear reply. It is not
a question of changeover of planes.

Chinese Premier (Adj.

M. and C.A)
Mr. Speaker: I will put the ques-
tion. The question is whether Shri
Jha stayed at those places for the

time that was required to catch the
next plane only, or whether he had
a programme there to stay and did
some official work or mnon-official
work, whatever it be. !

Shri Swaran Singh: The program-
me was known to us even beforehand,
and we did not send any instructions
to him that he should change his pro-
gramme.

Shri Daji: I want your protection. I
rise on a point of order. and on a
point of privilege. After ail, the
entire Parliament and the entire naticn
was told that Shri Jha would be com-
ing that evening or the next morning.
The entire nation was almost held to
ransom and was expecting shri Jha
to come back. Parliameni{ was _Te=-
peatedly told that the Government
could not move in a jmportant matter
like this without his arrival. that they
were not able to move tili he came
back. In view of this, 1 say that
Parliament cannot be treated in this
way. The impression given was that
he was coming post haste, and nowW
we are told that for two days he was
allowed to sojourn, doing shopping
and all that.

Mr. Speaker: Order, order. No un-
necessary motives should be imputed.
How does he know it was for shop-

ping?

Shri Daji: There was no other busi-
ness.

Mr. Speaker: I would not allow un-=
necessary imputations.

Shri Ranga: I would like to make a
submission. The other day. as you
know, I took some part in helping the
Government in onr esmmon effort tq
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[Shri Ranga]

persuade you to grant time for the
Government to obtain information
from Shri Jha on the ground that
Shri Jha was speeding tack to
India, and that he would be
able to give full information. Now
that he has come hack, it looks as
if the additional information he has
given does not seem to be very
much. Anyhow, he has come back.
Was it right for the Government, in
regard to its duties towards this Par-
liament and its respensibilities, that
it should not have taken any special
stops to make him aware of the ur-
gency of this question, to ask him
to cancel his other engagements
which had already been fixed; ex-
plaining to the Governments con-
rerned the reasons why he would be
obliged to cancel his engagements,
and come over here expeditiously
and give that information to this
Govermnent? Merely because the
House was good enough, in its large-
heartedness, to give them three days
tme, wag it right for the Govern-
ment to have been so dilatory and so
unconscious of its duties towards the
nation and towards this House, that
it should have the termerity to come
to this House and now say boldly
that they did not give any special
instructions to him to come over to
¥ndia immediately?

Mr. Speaker: Whatever that might
mean, I could only get this answer.
Government have said that they have
not given any instructions.

Shri Ranga: I am not concerned
about the answer. I am addressing
it as a matter of privilege also, as a
wnatter of decencies in this House,
whether this Government has shown
proper respect 10 this House and to
the Speaker.

Mr. Speaker: If a matter of pri-
vilege is brought before me, I will
see whether on meritg it stands.

Shri Ranga: It is open to you to
make a remark agreeing with us

APRIL 5, 1965

Sheikh Abdullah and

Chinese Premier (Adj.
M. and C. A)

that it was wrong of the Govern—

ment not to have given special ins-
tructions.

7678

Mr. Speaker: At this
cannot express myself,

The Prime Minister and Minister
of Atomic Energy (Shri Lal Babhadur-
Shastri): I do not want to say any-
thing about what Shri Jha did on his.
way back to India.

moment L

Shri Ramga: You ought to apolo-
gise to the House.

Shri Lal Bahadur Shastri: No,.
there is no question of any apology
as such, but the point is that the:
Foreign Minister said that the-
Foreign Secretary would be arriving
here either that evening or the next
morning, and Shri Jha arrived here
as was indicated by the Foreigm:
Minister.

Then, the second thing is that there
were two intervening days. They
were holidays, Saturday and Sunday.
If the House was sitting on Saturady,
certainly the Foreign Minister would:
have made the statement on Satur-—
day itself. Therefore, it is not quite
fair to suggest that we unnecessarily
delayed it for three days. It was:
because the House did not sit for two-
days.

Shrimati Renu Chakravartty"
(Barrackpore): May 1 submit to
you that according to the statement
of the Minister of External Affairs,
on 31st March, Shri Jha left and ac-
tually the meeting between Mr. .Chou
En-lai and Sheikh Abdulla took place:
after that. Would it not have beem:
in the rightness of things for the
Government to instruct him that he:
should find out all the details and
come here, instead of going for three-
days along the route back to India?
That is the main point. It is not &
question of Saturday or Sunday or
anything else. The point is he should
have felt it necessary to stay an
extra day in Algiers, collect all the
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information and not have taken three
days ta come here. That is the point.
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“call the attention of the Minister

of External Affairs to the reported
meeting between Sheikh Abdullah

and the Chinese Prime Minister, Mr.
Chou En-lai, in Algiers.”
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Shri Swaran Singh: No, Sir; no
Minister of the Jammu and Kashmir
Government ever said that it would

not be good to give a passport to
Sheikh Abdullah.
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Shri Swaran Singh: Now we know
in retrospect. There was no prepara-
tion for any reception. All the recep-
tion is here, not there.
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Chinese Premier (Adj.
M. and C.A)

Shri P. R. Chakraverti (Dhanbad):
In the context of the unreserved statc-
ment of of Sheikh Abdullah that ‘I
have not made any new statement
outside India, that I dig not make
in India’, how far were the Govern-
ment justified in extending io him faci-
lities of passport beyond the countries
which are included within the Haj pil-
grimage?

Shri Swaran Singh: In the first ins-
tance, that has nothing to do with
the meeting of Sheikh Abdullah.

Mr. Speaker: Therefore, it need not
be answered.
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13.08 hrs.
PAPERS LAID ON THE TABLE

(FOURTH AMENDMENT)
RuLrEs

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): On behalf of Shri Bhagat, I
beg to lay on the Table a copy uof the
Income-tax  (Fourth  Amendment)
Rules, 1965, published in Notification
No, S.O. 1086 dated the 30th March,
1965, under section 296 of the Income-
tax Act, 1961.

[Placed in Library, see No.
4133/65]).
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